[ RAJYA SABHA ]

Dam Safety Measures for Dams other than Specified Dams Regulations,

2024.
[Placed in Library. For (1) and (2), See No. L.T. 2476/18/25]

Reports and accounts (2023-24) of the Commission of Railway Safety, New Delhi and
Indira Gandhi Rashtriya Uran Akademi, Amethi, Uttar Pradesh and related papers

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI MURLIDHAR
MOHOL): Sir, I lay on the Table—
(i) (1) A copy each (in English and Hindi) of the following papers, under Section 10
of the Indian Railways Act, 1989 and Section 13 of the Metro Railways (Operation and
Maintenance) Act. 2002: -

(a) Annual Report of the Commission of Railway Safety, New Delhi, for the year

2023-24.
(b) Statement by Government accepting the above Report.
(2) Statement (in English and Hindi) giving reasons for the delay in laying the

papers mentioned at (1) above.
[Placed in Library. See No. L.T. 2578/18/25]

(i)  Acopy each (in English and Hindi) of the following papers: -

(a) Annual Report and Accounts of the Indira Gandhi Rashtriya Uran Akademi,
Amethi, Uttar Pradesh, for the year 2023-24, together with the Auditor's
Report on the Accounts.

(b) Statement by Government accepting the above Report.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L.T.2481/18/25]

Notifications of the Ministry of Minority Affairs

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Sir, with your kind permission, on
behalf of my colleague, Shri George Kurian, | lay on the Table—
(i) A copy each (in English and Hindi) of the following Notifications of the Ministry
of Minority Affairs, issued under Section 44 of the Haj Committee Act, 2002: -
(1) S.0. 593(E)., dated the 3" February, 2025, adopting the Central Civil
Services (CCS) Conduct Rules, 1964 and Central Civil Services (CCS)-
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Classification, Control and Appeal (CCA) Rules, 1965 for the regular
employees of Haj Committee of India.
(2) G.S.R. 170(E)., dated the 11" March, 2025, amending the Principal

Notification No. G.S.R. 801(E), dated the 5" December, 2002.
[Placed in Library. See No. L.T. 2465/18/25]

(i) A copy (in English and Hindi) of the Ministry of Minority Affairs Notification No.
S.0. 1129(E)., dated the 11" March, 2025, amending the Principal Notification No.
S.0. 1267(E), dated the 5" December, 2002, issued under sub-section (1) of

Section 41 of the Haj Committee Act, 2002.
[Placed in Library. For (i) and (i), See No. L.T. 2465/18/25]

Notification of the Ministry of Finance

THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND
BROADCASTING; AND THE MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (DR. L. MURUGAN): Sir, with your kind permission, on
behalf of my colleague, Shri Pankaj Chaudhary, | lay on the Table, under Section 159
of Customs Act, 1962, a copy (in English and Hindi) of the Ministry of Finance
(Department of Revenue), Notification No. 19/2025-Customs, dated 22nd March,
2025, seeking to amend notification No. 27/2011-Customs, dated the 1st March, 2011
to decrease the export duty on Onions (HS 0703 10) from 20% to nil, along with

Explanatory Memorandum.
[Placed in Library. See No. L.T. 2579/18/25]

MESSAGE FROM LOK SABHA

SECRETARY-GENERAL: Sir, with your kind permission, | rise to report that the Lok
Sabha at its sitting held on 21%March, 2025 passed the Appropriation (No.3)
Bill, 2025.

The Speaker has certified that the Bill is a Money Bill within the meaning of
article 110 of the Constitution.

| lay a copy of the said Bill on the Table.
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